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People (Amdt.) Bill

Shri Harl Vishnu Kamath: When
you are in the Chair, you have got all
the powers of the speaker.

Dr. Karnl Singhji (Bikaner): What
about the other Members who have

been waiting to speak on student
unrest.
Shri §. M. Banerjee: The Law

Minister has moved for suspension of
rule 338 of the Rules of Procedure
and Conduct of Business in Lok Sabha
in its application to amendment No. 63
to the Representation of the People
(Amendment) Bill, 1966, adopted by
the House on 23rd November, 1966.

Yesterday the House was in uiter
confusion. When Mr. Dixit moved his
amendment, we really wanted—I have
got the proceedings but the time at my
disposal is too short and I am unable
to read it. This is not the only thing.
A particular amendment which was
moved as a substitute amendment to
Mr. Kamath’s amendment was accep-
table to us, but the hon. Minister
said that he had not moved that
amendment.

Shri G. 8. Pathak: That is a matter
of record. If I moved the amendment,
the record will show it.

16 hrs.

Shri 8. M. Banerjee: I have got it.
My submission is only this that the
rule should be suspended only on
very extraordinary occasions. In the
morning, it was such an urgent
matter and we wanted the suspension
of the rules but it was not done, the
Speaker disallowed it before bringing
it to this House. A rule can be suspen-
ded if it is inevitable and if the Bill
is likely to be declared ultra vires by
the Supreme Court. Here a mistake
has been committed by the hon. Min-
ister in such a confusion and it has
been confounded by another amend-
ment. So, I oppose any suspension of
the rule to suit the convenience of
the ruling party, If they can oppose
any suspension of the rule in our case.
1 oppose it when it is irregular.

Shri K. K. Verma (Sultanpur):
Sir, as the hon. Minister had already

other disturbances (M.)

explained, there are two amendments,
one that was put by him and the
other, that of Mr. Dixit.

Mr. Chairman:
resume your seat.
continue tomorrow.
the next item now

You may now
This debate will
We will take up

16.02 hrs.

MOTION RE: STUDENT UNREST
AND TROUBLE IN RECENT
MONTHS —contd.

Shri Khadilkar (Khed): Mr. Chair-
man, yesterday I had just made one
preliminary observation that the hon.
Mover of the resolution had looked
at the problem from the administra-
tive angle and made some suggestions.
When I made that observation I had
no quarrel with the suggestions he had
put forward. But it does not give a
real insight into the situation in the
student world. We will have to look
at the problem from the point of view
of the socio-economic context. You
cannot divorce student unrest and
general unrest in the country and the
spread of discontent from the socio-
economic context. In our own way
we have started a very silent and
slow revolution in the country which
was not a violent revolution. The old
order of society has been transformed
and the cohensive forces in the
society are getting less and less and
the new cohesive forces are not avail-
able to contain the released forces in
the process. This aspect of the
problem' needs to be very carefully
studied. We have undertaken mass
education. Students who had no
background of culture and learning at
home are coming into the universities
in large numbers. Take for instance
technical education. People who are
taking to technical education are less
restive and are not so prone to agita-
tions as those who have taken to
humanities and those who are strug-
gling to enter the portals of the uni-
versity because they feel that it is an
opportunity in their life to get higher
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learning. I do not want to curb them.
But we must look at the problem
keeping in view this background, We
cannot ca l it just of a devilish nature;
there is an element of discontent which
should be understood properly. Their
energies must be canalised to better
purposes. Some of us are tarring the
whole student community with the
same brush. Those who do not want
to take this country step by step to
a higher state of development, those
who are dissatisfied and want to use
them as raw material and canon fod-
der are also there and unless some
code is evolved by all the leaders that
the student community will go thus
far and no further things are going
to be difficult. I cannot for a moment
lay down a 'aw that the student com-
munity should be completely isolat-
ed from the social currents we could
not keep ourselves isolated from the
social current while we were students.
In fact the best part of the time of
our life was as students when we
were identifying ourselves with the
social current of our times. Therefore,
I submit {o the Education Ministry
to look at the problem from this angle
and try to understand it.

In those days in our country certain
idea'ism and certain standards of
character were maintained among the
leadership. Today, do we find them?
There is erosion of authority in so-
ciety. There is such a thing as moral
authority, and the erosion of moral
authority i the leadership leaves the
student world a little puzzled.** We
are not prepared to accept authority
even within the four corners of the
House and what is the impression that
the outside world will gather.

Shri Harl Vishnu Kamath (Hoshan-
gabad): On a point of order. I am
well aware that Shri Khadilkar has
something to say which is worthy of
hearing. 1 do not know whether what
he just now said is worthy. I think
he must have something up his sleeves.
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Certainly you will agree with me that
what he said was wholly wrong be-
cause it was a reflection upon the
Speaker, upon the Chair. Those words
should be expunged.

Mr., Chairman: I quite agree with
that. As long as I am in the Chair,
it will be my honest effort to see that
decorum is maintained. Those words
will be expunged. He must conclude
now.

Shri Khadilkar:
with words now.

I do not quarrel
(Interruptions).

I say that it is the responsibility of
the elders. Members in this House,
and other leaders in public life to
tone up the public life and see that
the erosion of moral authority is
stopped. It is not only in public life
but in the administration also; there
is lack of discipline. Can you insulate
the student world from this general
malaise?

Now, I am concluding in one minute,
You know there were interruptions.
This discussion is meant for some ex-
pression of thought. Please give me
a couple of minutes more.

Mr. Chairman: You have taken
more time.

Shri Khadilkar: My plea is this.
With al' the administrative reforms
you cannot form the student world
just now. An effort must be made
to impress on them that we, whatever
our viewpoints, want to impress upon
them and that we want to infuse the
spirit of idealism into them and show
them that we are prepared to make
some sacrifices. We are man of inte-
grity and character; we are man of
competence and we in this world do
not respect simple power.

One word more and I have done.
In the times of the Mahabharata, if
you read it, you will find what was

*¢Expunged as ordered by the Chair.
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the state of affairs in this country. It
was not those who were sitting in the
seats of power that were so much res-
pected. They were not the law-
givers Bhishma and others we were
not in the seats of power; but those
who were outside the seats of power
commanded respect, and their words
were respe:ted. Therefore, society
could have some idealism before them;
unless that state of affairs is created
in this country, we cannot improve
the present situation which is pre-
valent, with a lot of unrest and agi-
tation among the student community.

Dr. Karni Singhji (Bikaner): Mr.
Chairman, Sir, I welcome this discus-
sion on the student unrest in the
country. I on’y wish that this matter
had been discussed before the 7th
November; unfortunately the agitation
in the country, which has risen all
over the country, has been confused
and got mixed up with the law and
order situation. But T feal that this
matter has to be examined in its pro-
per perspective.

I feel that those of us, Members of
Parliament, who are here today ex-
pressing our ‘points of view on this
rather important question, are also
here in our capacity as parents, and
we feel that we should examine this
more as parents than as politicians.
While examining some of the contri-
butory causes which led to student
unrest, many of which have been
enumerated bv mv hon, friend Shri
H. C. Mathur yesteriay, 1 feel that
some of them are due to immence in-
crease in the cost of education. I hope
that the Government. as they are
pleadged to a socialistic policy, will see
that education will be given absolute-
ly free from the primary to the post-
graduate stages in the country, so that
we can achieve our socialistic goals
and so that the students do not have
to spend any money on their educa-
tion.

We know perfectlv well that the
youth in our countrv taday is faring
this immense frustration for under-
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standable reasons. I feel that perhaps
one of the most important contriou-
tory causes for this frustration is the
%act that we do not have enough open.
ing before the boys and girls who
come out of the schoo s and colleges.
As we know perfactly well, 12 million
people are added on to the Indian
population every year and no matter
how hard we may try, we cannot
build enough schools and colleges to
give our young boys and girls the
type of education that they naturally
have a right to. But more im-
portant than that is the fact that
you cannot possibly keep pace
with the population increase to
be able to provide enough jobs and
openings. If for each job, there are
200 or 300 applications, it is perfactly
understandable that a large number of
young boys and girls will face frus-
tration and it is this immense frustra-
tion with which the country is afflicted
today and so I feel that we have to
examine this point in many other as-
pects too.

One of the other problems which I
feel has contributed to the frustration
in the country has been when boys
and girls try to seek admission into
some of the better schools and colle-
ges, particular'y for technical educa-
tion. Unless recommendations or
some help from Members of Parlia-
ment or Assemblv members is given,
it is dificult even for those deserving
candidates to get admission to  the
schools and colleges. T hone that it
will be <een that boys and eirls are
given admission in the schools and
collegas nurely on merit and not on
recommendation.

I must say with regret that perhaps
one of the important factors that has
caused the problems in the country
today. in the student wor'd. has been
the exploitation of the students by
politicians. I am sorry to have to say
that because we are a'l here as poli-
ticians, but I am afraid that many of
us, in our zeal to make sure that we
get elected to Parlisment and to the
Assemblies, have forgotten that we
happen to be parents also, and the re-
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sult of that has been that this immense
mass of youth in our country is being,
exploited for personal gains and for
winning the elections. The unseemly
scenes outside the Parliament House
on 7th November were very soon ex-
pected to be followed a week or so
later by the student demonstration
fanned into flames by some political
parties. What surprises me is how can
leaders of such political parties com-
pletely ignore the fact that these boys
and girls—a quarter million or so
were supposed to march to Parliament
—were virtually being led to face a
firing squad? They knew perfactly
that the Government had to enforce
some sort of law and order. In a
situation like that every attempt was
being made by a section of the House
and some people outside to get our
own children to walk down and face
a firing squad. 1 do not see any sense
in such a thing at all.

This is no longer a problem that
confronts any particular political party
but one that faces the nation as a
whole. I sincerely hope that the
politicians will sit round the table and
try to come to some understanding
that the students are not used for
political purposes.

Yesterday a brief reference was
made about Congress Party using the
students during the freedom move-
ment. 1f we examine it carefully, we
came to the conclusion that the battle
for India's freedom was fought under
rather different conditions, Even the
mutiny of the Indian National Army,
which would normally be treated as
a heinus offence, was treated as a
battle for freedom. Similarly the
students had to fight for the indepen-
dence of the country. Such a situa-
tion does not exist now. I think it
would be correct for our political
leaders to understand the situation
that India is now a free country. It
is important that our boys and girls
are given a chance to educate them-
selves and serve their cotniry better
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1f we examine the student unrest,
we do see rather strange similarities
between what has happened in India
and what we saw in China and Indo-
nesia. In Indonesia, the students
attempted to overthrow the com-
munist dominated government and
to oust the Chinese influence.
In  China, the Red Guards are
giving a new twist to the communist
philosophy. I sincerely hope that our
students in India are not keen to des-
troy the democratic way of life in our
country. But the unrest has had some
very strange polarisations and has
spread like lighting across state boun-
daries suggesting a communist type of
organisation. Such enthusiasm can be
aroused across national boundaries for
a cause. This is indeed a sinister as-
pect of the student unrest in the coun-
try. We, as parents, have to examine
that question from that point of view
also.

A great deal was said about the
way in which Mr, Chavan handled
the impending demonstration of the
students. All I would like to say is
that when the unseem'y scenes took
place outside Parliament House on the
7th November, this same Parliament
deprecated what happened. Yet, when
a week or so later, the students emo-
tions were being fanned into flames
by the political parties to create a
similar situation, the Home Minister
was criticised for being firm. I am
quite sure that what the Home Minis-
ter did in enforcing law and order
was a thing that was lauded by the
entire nation and the parents and the
city of Delhi heaved a sigh of relief.
I am sure there is absolutelv nothing
wrong with our students. Thev are
first class and given an opvortunity,
they can study well and be useful
citizens. But if we try to use them
as too's in our hands. as instruments
not for the gond of the countrv or of
the society. but for our ewn good for
winning vntes. T am afrald we are
doing a disservice to our country to
our soclety, and to ourselves.

No matter what the outcome of the
next election may be we have to re-
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solve today that politicians must keep
their hands of the children. The youth
in our country must be mobilised in
a different way. You have to give
them a sense of purpose. You have to
create in them a sense of participation
in nation-building.  All these things
can be created if they are left to
their studies. If we keep on pressing
them into political strife, I am afraid,
as they are young and hot-blooded.
they are likely to do things which they
might in later life regret, but for
which we elders will be held res-
ponsible.

While concluding, Sir. I would like
to say this much, that the situation in
the country now, and the law and
order situation in particular, has
reached a stage when no matter
which Government occupies the seat
here it will have to deal with it
firmly. Whether it is rowdyism caus-
ed by something else or whether it is
caused by student unrest, it is for
the Home Minister to see that he
deals with it firmly and it is our duty
as citizens to give him all support so
that healthy traditions are set in our
country.

Shri Bakar Ali Mirza (Warrangal):
Mr. Chairman, Sir, yesterday Shri
Ranga and Shri Prakash Vir Shastri
cemphasised. . . .

Mr. Chairman: T would request hon.
Members to speak only for ten minutes
so that more hon. Members can be
accommodated.

Shri Bakar Ali Mirza: Sir, yester-
day, Shri Ranga, Shri Prakash Vir
Shastri and  some hon.  Members
stressed the action taken by the Home
Ministry and they thought that if the
Home Ministry was more reasonable
many of the things could have been
avoided. Some hon. Members criticised
that the 1.G.s were called. But they
refused to mention that the Vice-Chan-
cellors were also called. So there was
an attempt to study the situation from
every angle, Instead of appreciating
that, they took a partial view and
emphasised only one aspect of it. Fur-
ther, they forget that the Home Minis-
try’s action comes after the unrest.

2204(A1)LSD—9.
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When there are processions and so on.
it is only then that the Home Ministry
comes into the picture. The point we
are considering is that there is this
unrest among the students. Therefore,
hringing in the Home Ministry and
their action, whether weak or firm
action. is really not relevant.

Also. when any action is taken there
1s a demand for a judicial inquiry
about that. I want to make my position
clear on this. If some strong steps
are taken by Government and some
lives are lost, it is not only the citizens
who have, suffered, the police also may
have suffered. So any inquiry should
not be only about the excesses by the
police. the inquiry should cover every
aspect of the question—the citizens,
those forces that, were working. the
people who have organised it and all
that should be gone into in thorough
detail “and the inquiry should be all
pervasive and all-inclusive, Tt is only
then that we know the problem as a
whole, it is only then we can tackle
the situation. I do not think any
Government should hesitate to have
such an inquiry.

Mention has also been made about
political parties being in the picture.
Students are a part of the nation.
There are political, social and econo-
mic currents, economic stresses and
strains that affect not only the
citizens but the entire students
community. If I am living in a
slum, naturally .the slum condi-
tions and all that it means will
have an effect on me and it must find
expression. Therefore, to he afraid of
students taking part in politics is real-
ly a sort of inding a way to save our-
selves and not the students. Take, for
example, a country like England. T
was there when there was a gencral
strike in 1926, T have not secn a strike
like that anywhere in the world. In
the husy city of London, where mil-
lions of people go up and down, cars,
buses and all other things were stop-
ped. There was not a single bus, nota
single car. There was no violence of
any kind. No police resorted to lathi-
charge, though army was alerted. At
the same time, the student community
took sides, one section took the side of
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the strikers' and they went to help
them. The others tried to run the
buses. They even tried to run the
trains. The train from London to Ox-
ford, which takes one hour, the stu-
dents made it run in six hours. When
anybody wanted to stop it, they would
pull the brake, the fellow would get
down and then they would proceed
on.

So, students taking part in politics
is nothing wrong. They should be en-

an intellegent part in politics.

Another thing is that there is al-
ways violence when there are these
processions and so on. Why is it so?
Why should the people go and burn
buses or remove the track and all that?
There must be some reason. In this
country there is a feeling. and a genu-
ine feeling, that if you want to get
something done, you must do it in a
violent way. It is only when there is
violence that the Government listens.
Whether it is right or wrong—that is
immaterial—but  there is a feeling
like that in the country.

They talked about more peace in
technical colleges. In my constituency
the engineering college students went
on strike, I intervened and I got most
of the demands agreed to. There was
only one demand left. The University
had already published the results and
they wanted it to be revised. Even so,
1 said that 1 would go and see the
Vice-Chancellor and would try to
persuade him to do something about
it, they told me, “Sir, we have been
peaceful and unless we do something
violent, nothing is going to happen”.
I came to Hyderabad and in the even-
ing they caught hold of a bus and
burnt it. They thought, then the pro-
gramme was complete. Up till then
it was incomplete; so. they burnt a
bus. The burning of a bus was a part
of the programme.

That is the feeling in the country
and the Home Minister—now we have
a strong Home Minister—should see
that this feeling in the country is
removed. However, genuipg and just

. e, . Similarly, a maulvi was
couraged to take part in pglitics, but -
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a cause, if it is backed by threat and
violence, it should never be yielded
to. Unless you take that stand, you
will not change the situation.

Then, there is this question of moral
discipline, the Vice-Chancellors and
the teachers. Teachers in Indian
society had a place. They were like
father. Everybody respected them.
A brahmin was respected not because
he had any wealth but because he
represented a bank of knowledge.
respected.
Today the teacher is mot respected
either in society or in Government.
Every 15th August we have these at
homes at Government Houses but
just see how many professors are
invited. Under Secretaries, Joint
Secretaries and all that are invited
but mo professors from the univer-
sities or even Vice-Chancellors are
sometimes not invited because they
are not on the list.

A student, however bad he may be.
is an idealist. You put some ideal
before him and his face glows and he
is moved. But today there is ero-
sion of all ideals. At one time
nationalism was an ideal about which
nobodv could say anything. Now it
is not there. We had got sufism. That
also had a place at one tim~. But
now that also has eroded brcause
now there are so many isms, parties
and divisions and so on. So, thev are

seeking for some ideal to get hold
of and that is one of the Dbiggest
reasons for this discontent.

Mr. Chairman: Please try to con-
clude now.

Shri Bakar Ali Mirza: The Vice-

Chancellors are very {important. If
vou make a list of Vice-Chance'lorz
in this country and just find out what
class thev got in the university. vou
will find that a majority of them got
a third class.

Shri Harish  Chandra
(Jalore): So what?

Shri Bakar Ali Mirza: So, what we
want is not only learning but a
sergeant-major, somebody who could

Mathur
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drill and take the student community

as a team or as a regiment. They
must have respect for the Vice-
Chancellor.

Mr. Chairman: conclude

Please
now. :

Shri Bakar Ali Mirza: Thank you.

Mr. Chairman: Acharya Kripalani.
Ten minutes.

Shri J. B. Kripalani (Amroha): Mr.
Chairman, Sir, this is a vast subject
for which to an old teacher you have
given 10 minutes.

Before Independence, there were
many movements of reform and each
movement of reform had its schieme
of education. These reforms bagan
from the time of Dayanand Saras-
wati. What did he do to propagate
his idexs? He first tackled the ques-
tion of education and in the wake of
that reform, we had the gurukul
system Then, there came the politi-
cal movement. What was the differ-
ence hetween the moderates and the
nationalists? - It was about national
education. In the wake of this
movement Aurbindo, his followers
introduced the system of national
educatisn. Then, Tagore establiched
Shantiriekatan, Afterwards there
came {he movement of home rule.
In pursnance of that movement, again
national schools and colleges were

started. Again, there came the
Gandhian movement and natioral
schools and colleges were  started
They, the reformers. had ideals tc

work for and, therefore. they tackled
the stvdents and the students res-
ponded. Later on, again Gandhiji in-
troduced the basic system of education
which not only educated the children
but gave them practical knowledge of
some handicraft.

When we came to have power. we
thought. by the very fact of British
people going away from here. all
education became national education.
We did not tackle the problem at all,
neither of text-books nor of curri-
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culum nor even of its aims. The aim
of the British education was tu pro-
duce cheap administrative machinery
consisting of Indians. They succeed-
ed in that. This education is the
very same education which has no
ideals. It has no aim and it has no
goal. How can education be given on
that basis? It is an absurdity.
After Independence also, there could
be an aim. Gandhiji had laid down
hig constructive programme. It is
said that eternal vigilance is the price
of freedom. Did we tell the people
that every generation has to make
sacrifices for that freedom? We never
told them that. We have neglected
the people as even my Congress
friends say, there is a failure of the
moral authority of the leaders. Who
are the leaders in India? Unfortu.
nately, the leaders are those who
manage the affairs of the State. It
has been so always.

54cR

Shri Harish Chandra Mathur:
Acharya Kripalani is recognised as a
leader, at least by me.

Shri K. C. Sharma (Sardhana): He
is a great leader.

F
Shri J. B. Kripalani: I am sorry |
am not a leader even at my home.
Shri Harish Chandra  Mathur:
That you could help.

Shri K. C. Sharma: He made a

wrong choice,

Shri J. B. Kripalani: How can you
call me a leader? I have never
claimed to be a leader. I have always
said that T follow. in social, political
and economic matters, Gandhiji.
Those who have put themselves in
that categorv of leadership and those
who are leading the country. their
moral authority is no more. They
have only physical authority. How
do they use that physical authority?
TEither they are too supine and allow
things to drift and when they have
drifted far enough, they use the police.
How do the police act? They know
shonting and lathi charging and when
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they shoot and lathi-charge, they have
the mentality of a hunter. They think
they are hunting wild animals and not
human beings. This is their psycho-
logy. If I had the lathi and if I were
to use it, I would be so engrossed in
the gamne that would think just as &
hunter thinks. Does a hunter ever
think of what the animals will suffer?
That is the psychology. Their train-
ing is also that. So, from one end of
the pendulum, we swing to the other.

I very humbly submit,
exciting anger among Congressmen,
I give my own example.

Twice, because the things were get-
ting bad in certain universities, I
was asked to accept the Vice-Chan-
cellorship of a university. 1 said, “I
am engrossed in politics; I cannot ac-
cept the offer; with difficulty I con-
sented. But those who were in autho-
rity, because another candidate from
their caste offered himself, crossed
and they never talked to me again.
Then one day the Education Minister
approached me to go to one of the
Central universities. With great diffi-
culty T consented and I told him
that my first step would be to free
al] the students who have been ar-
rested. He shieq away and he never
appeared.

If this is the way Vice-Chancellors
are chosen, do you expect the students
to honour and to obey them? Do
people honour slaves? Do they obey
slaves? Most of the Vice-Chancellors,
even as the Education Minister right-
ly said, are chosen not for academic
reasons but for politica] reasons and
for caste reasons, for any reason but
academic reason.

Once I was a member of a Com-
mittee of three who were to suggest
three names from which the Chan-
cellor was to select one man as the
Vice-Chancellor. Would you believe
this? The Education Minister came
to me and the Chief Minister came
to me and they said that such and

without -
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such a man is a very good man and
he must be in the list of three, so
that they might appoint him after-
wards. They came to me,' I was un-
willing to take the job; yet, they did
this. When these things go on, then
you do not expect the Vice-Chan-
cellors to keep control over the boys
because they are not controlled by
themselves.

The Congress men have talked of
the vicious influence of the Opposi-
tion parties. I say this with confi-
dence: Let Congress men be honest,
let the Government be honest, let
them respect merit, let them not go
about issuing and giving chits, let
them not go on influencing the edu-
cational authorities. Then, I say, the
Opposition would have no control
over the students. The Congress men
say that they have been sent here by
the people, they are in a majority,
that the people have accepted them.
Well, if people have accepted you, then
where is your influence over the peo-
ple? You should have more influence
over the people than what the Oppo-
sition parties have, because, the Op-
position parties, first of all, have not
got the majority and then they are
divided into 20 sections. How can
these people have more influence
than you have? You have failed
in your dutv and .you have not
done what you ought to have
done. What is the -good blaming
the Opposition? It is easier to
find fault with the Opposition. You
claim to be leaders of the people, you
have got their votes, you always throw
them in our face saying that we have
not their votes and we do not represent
the pcople. T say, “all right, we do
not represent the people; you repre-
sent the people;” you have money, you
have the propaganda machinery, you
have the radio; you have all these
and the people trust you. Yet, voun
have no faith in yourselves that you
can counteract some people in the
Opposition! It is an absurd position.
Tt is something which is unheard of.
On the one hand you throw it in our
face that you represent the country
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and you have all the machinery and
propaganda channels; yet, you can-
not do anything! And you blame the
Opposition parties.

I have heard here speaker after
speaker saying that the students are
very good. I used to hear the slogan,
even before Independence. Leaders
used to say ‘The students are the salt
of the soil. And I used to say ‘You
are not the salt of the soil; you are
the dust from which we have to
create salt’. They used to get angry
with me, but I told them like that.
It is not that the students are with-
out blemish. You have introduced a
system of compulsory subscription
for what is called the students’ union.
What do they do? They spend thou-
sands of rupees even as we spend >n

elections. When they get elected
they waste that money. They feed
themselves and some professors.

They do not do any constructive work.
This fee is compulsory and it is col-
lected as the other fees are collected;
it is collected from the rich and the
poor alike. You have made these
unions kind of labour wunions. If
you have to look into these things,
please remember that this is the great-
est institution of corruption that
exists in colleges and universities, this
compulsory payment of a tax whether
students like it or not.

And then, even if the leadership
has failed in the yniversities and in
the colleges the students are mature
enough to know what is right and
what is wrong? It is not that they
do not know what is right and what
is wrong. But a few students excite
them and they get excited and create
trouble. So, if there is going to be
any committee that you are going to
appoint e .

Shri Harish Chandra Mathur: There
is no need for it.

Shri J. B. Kripalani: Or it may be
that there is no need for it if you
do the things that I suggest.
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Then, again, take another thing.
You have gt some schools which you
call public schools. Really, they are
not public schools they are capitalist
schools; they are private schools.
You have already prescribed for us
who shall be our leaders; you have
prescribed for the future generation
who are going to be their leaders. I
have seen the students in these insti-
tutions suited and booted as if they
were Prime Ministers of England, not
the Labour Prime Minister, but the
Conservative Prime Minister, and they
speak better English than you and 1
do. In these schools you are already
producing a gencration of leaders,
leaders who are cut off from their
society, whom you have made into a
separate class. This is what you call
education given by a country which
believes in socialism.  You have to
enquire into all these things carefully.

First of all, you have to find whe-
ther your education has any aim.
Then you have to consider whether
you do exercise moral control that
leaders ought to exercise, the respon-
sibility being primarily of the Con-
gress Party and only secondarily of
the Opposition parties because as 1
have said the Congressmen have the
materials with which they can re-
form education.

The third thing is this. Please
democratise your education. Do not
make it aristocratic. For all the cen-
turies education everywhere in schools
and colleges has been aristocratic.
Today also you have made it aristo-
You cannot have democratic

cratic.
society and aristocratic education.
Abolish  these institutions. Do all

the students
Do not go on

these things and tell
what their duties are.
always praising them and saying
‘You are the salt of the soil’. They
are nothing of that sort, unless we
make them so. And how do we make
them so? We are giving them bad
education; we are giving them caste
education; we are keeping no ideals
before them because we have got ao
ideals before ourselves. We repu-
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diated our former leaders and they
are repudiating us. It is only a just
punishment

Mr: Chairman: Now, the hon. Mem-
ber sheuld conclude.

Slirj J. B, Kripalani: In that case,
I shall conclude.

Shri Harish Chandra Mathur: Are
we going to conclude this discussion
today?

Mr. Chairman: The hon. Minister
will reply or rather intervene to-
morrow and then Shri Harish Chandra
Mathur will reply.

Shrimati Renuka Ray (Malda): 1
think there is no doubt that history
will indict our generation and our
times for the faflure to deal with the
students of our day and to give to
them that environment required for
building the leadership of the future

Acharya Kripalani has said many
things which are absolutely correct.
A point on which | do not agree with
him is when he gave an inordinate
value to the Congress benches as
being the repositories of leadership
and wisdom.

Shri J. B, Kripalani: They claim it
themselves,

Shrimati Renuka Ray: I do not
think that all the leadership, all
the talent and the all wisdom in the
country lie in our party or in any
party for that matter. It is lcader-
ship of the country, and this leader-
ship of our times will have, even now,
at the twelfth hour, at the zero hour,
to take heed and make certain changes;
if we fail to do so, if our generation
fails the younger generation, then the
future leadership will be blighted and
destroyed and will not be able to
bring to fruition those dreams and
aspirations which were before us when
the freedom's battle wag on.
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I think one of the most important
things that Shri Mathur brought up—
that he has raised this issue in Par-
liament is a very good thing—is, as
he rightly pointed out, that it would
be too much of a simplification to say
that the coming elections or even
present world trends are responsible
for the unrest among students in our
country, for the tragic occurrences
and events that have recently taken
place amongst us. It would be true
to a great extent but not entirely so,
to say that this has happened on aca-
demir grounds, failure to provide that
right acamedic atmosphere which has
led to this turmoil.

There is no doubt that overcrowd-
ing in lecture rooms and campus, no
proper teacher-pupil ratio, lack of
health amenities and hostel facilities.
difficulties of the home environment
of large numbers of students and the
fact that many of them are not able
to enter universities though they have
the merit to do so while others who
do not have merit enter because of
certain patronage, lack of proper
guidance and counselling services, no
correlation between education and .
employment and vocation—all these
are responsible for bringing down the
academic atmosphere.

Shri J. B. Kripalani: Whose patro-
nage? Not of the Opposition.

Shrimati Renuka Ray: Indeed, it is
one of the tragedies of our times that
in spite of the fact that even the report
of the postwar committee on educatio-
nal reform, made before Independence,
a quarter of a century ago, which
took basic education as the most im-
portant factor and built upon it a
structure and .pattern of education,
has not been implemented. The Edu-
cation Commission has now rehash-
ed—refashioned may be to a great
extent—the same requiremets of edu-
cation which may be accepted but
will they be implemented? Unless
something is really done about it,
now that over the last decade even
the number of university students has
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gone up from 7 lakhs to 15 lakhs,
apart from those in the other higher
educational institutions, the failure to
deal with this situation will continue
to have grave repercussions which are
already manifesting themselves.

Then I want to point out one thing,
that while this is true about the stu-
dent community as a whole, we must
realise that more than half the stu-
dents are not involved. They are
not involved in the unrest. They
are not even concerned sufficiently
to see that educational institu-
tions are not closed to their own
disadvantage. We do not want a
clash between students, but it is
strange to see how uninvolved some
of them are not only in joining
the unrest but even in changing the
atmosphere.

I now come to what I consider to
be the most important factor that
has to be rectified. The most im-
portant factor is the relationship
between the teacher and the taught,
between the parent and the child,
and, if ] may have the temerity to
say so, between the politician and
the youth of this country, It is be-
cause there is a vast gulf today
between them that we are reaching
this point which we are seeing
the worst spectacle, where students,
because they commit certain acts
which are anti-social, and so no
doubt have to be dealt with by the
law and order authorities, It is our
failure to have this dialogue between
the teacher and the student in the
proper manner. There are large
numbers of good teachers, there are
good parents, there are good politi-
cians even today, and their influence
had been for the good of the stu-
dents, and that is why so many of
them are still not involved, but each
and every one of them will become
involved in this if we do not take
heed, if we do not take steps even
today to bridge this gulf, this lack of
trust that they have, their lack of
confidence in us because of many
of our acts of commission and omis-
sion,
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I believe, and I am sure that

every one in this House will believe,
that discipline from childhood has
to be maintained in the home. If
the mother does not know discipline,
if the father is not himself disci-
plined, if he does not maintain the
discipline of the child, the teacher
finds it more difficult, and society is
not able to build that child into a
good citizen.  This is the problem
which we have to tackle from its
base, right through school and college
and into society itself. Our genera-
tion has failed, I think miserably
failed.

A good deal has been said about
Gandhiji and about the non-co-opera-
tion movement of those days. Acharya
Kripalani knows it well. I, as one
of those who did join the non-co-
operation movement and left college,
would say this, One of the members
said that it was for a great objec-
tive, it was for freedom itself that
this was done. There are other fac-
tors also. At that time discipline,
wag rigidly maintained. Youth, en-
thusiastic youth, sometimes goes out
of contirol, but in his wisdom Gandhi-
ji knew how to maintain discipline
and non-violence and maintain a
regularity which everyone who join-
ed that movement had to keep, or
the movement was called off on re-
peated occasions. There wag also a
third factor, The futuse of every
child, every youth, who joined it was
looked after in the sense that he
was put into constructive channels of
activity. The worst indictment against
us is that even today when we talk
much about it in the House, we have
not brought in compulsory national
service by which every boy and
girl alike can be utilised for the
country’s purpose, and they can feel
a sense of participation. Even in the
countries of the so-called free world,
they have a national militia. Surely
for the service of this nation, for
the future well being of our youth,
even now we can bring in national
social service of some kind, according
to aptitude and inclination of every
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youth, so that they can become citi-
zens who wil] be able to mould the
destiny of the country on right lines,

s wiwTnE don (FeEr)
QAT WA, FAT gAY AT Ay § 7

gamfa afag @ goET AW WY
qTIEE

Y gW oW (TIgTET): gATT A
iU

Shrimati Sharda Mukerjee (Ratna-
giri): Mr, Chairman, the motion
under consideration speaks of the
student unrest and trouble. If I may
submit, the young all over the world
and cven older people whg are still
alive and vibrating with enthusiasm
and some kind of idealism have a
feeling of unrest and have at times a
a feeling of being troubled, The
question is: what direction this un-
rest, this troubled frame of mind

, takes. It is, I think, much more our
concern to see that the direction that
this unrest takeg is not destructive,
and that through this unrest and
through this troubled mind something
creative and something original comes
out rather than a desire to destroy
and to harm people and public pro-
perty. What is disturbing about the
trend of thingg is that there are
among the youny people today some
who go in for agitation: others who
feel that they are top helpless under
the conditions which exist in the
country are leaving the country. A
lot of good people, clever young peo-
ple feel that there is no recourse to
justice and therefore many of them
have left. That is the situation we
are faced with.

Acharya Kripalani for whom I
have great respect has brought out
this phrase over and over again that
it iy the leadership in the country
which hag failed. It is a funny thing
thay the word ‘leadership’ has taken
on a pcculiar cannotation in our
country. 1 hope Acharyaji will ex-
cuse me when I say that leadership
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can exist in any sphere; it can be
jeadership jn a class; it can be leader-
ship in literary work or in a factory;
it need not be political leadership.

Unfortunatety, in our country
leadership  only meang political
leadership. Therefore, I say

that this injustice is not only restrict-
ed to political leadership; the injus-
tice goes to all classes whether it is
in colleges or in schools or in the
factories or administrative services.
The leadership idea which should de-
pend upon or accrue out of a supe-
riority  of ability accrues instead
from patronage. Therefore, it is not
only political leadership it is leader-
ship at all levels.

Shri J, B. Kripalani: Can a factory
owner change the system of education?

Shrimati Sharda Mukerjee: No. What
I am trying to explain is that this lack
of justice exists at all levels, not only
in political leadership. Whether politi-
ca] leadership reflects other social
strata or whether the social strata re-
flects political leadership is a matter of
discussion and I am not discussing it
here now. I am saying that the unrest
and the troubled frame of mind which
we find among the young people today
also exists in other parts of the world.
But opporunities exist there for that
unrest to take some kind of construc-
tive direction which unfortunately we
have denied to our young people,

The second thing is, that through this
evolution of the last twenty years, the
class which has suffered the most is the
middle class and the students come
from this middle class. The affluent
society has done more than well for
itself. Even the labour force has im-
proved considerably. The middle class,
due to inflationary conditions and due
to other conditions, has suffered thc
most, economically and otherwise.

The students mostly come from the
middle classes and the feeling of frus-
tration and injustice is greater among
them.
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17.00 hrs.

When we were young we also had
great dreanis of changing the world.
(Interruption)

TWo T R Ng@r  (wa@r-
) wi A w9 TIAT gEAgTE WY
ECIE g

HRAt WA qAN ;W qAHEY
Z0T 1 F A AZY qUEST A i A |
When we were young, we also had
this feeling of wanting to change the
world. It is not that the young 20
years ago did not participate in the
political struggle; it is not something
which is new today. The question is
whether we need to deal with this mat-
ter through tforce, through compulsion,
through repression or through trying to
understand what the basic difficulties
are and seeing that adequate oppor-
tunities are provided for the expres-
sion of the creative force among the
young people.

Hon. Members before me have more
than adequately stressed on the dis-
crimination and injustice which prevail
in the colleges, etc., and have touched
upon the point that the autonomy of
the universities is being constantly en-
croached upon. It is not something
that I need add to. When, however,
you talk of indiscipline, again you
come to the question of injustice, If
there is injustice, there can be no dis-
cipline. They will only be disciplined
when you see that only by abiding to

the rules, by keeping law and order, *

you can get adequate opportunities. If
you sec that somebody is doing all the
wrong things and getting all the bene-
fits, then there is no reason why you
should not by doing bad things to get
what you want to get.

Lastly, I would like to add one word,
and that is what I call regulatory free-
dom. We do not want the young peo-
ple’s freedom to be restricted, to be
curtailed beyond measure. But it must
be, as Edmund Burke would say, re-
gulated freedom. In this. I think I
can do no better than to quote from
Edmund Burke, because perhaps if I
wanted to put it in my own words it
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would not go down so well. This is
what Edmund Burke said:

“It ought to be the constant aim
of every wise public council to find
out by cautious experiments and
rational, cool endeavours with how
little, not how much of this restraint
{he community can subsist.”
So, I think it ought to be always our
aim to find out with how little res-
traint, not how much restraint, we are
able to give to the community in order
to preserve law and order.

Mr. Chairman: Dr. Lohia.

Shri Hem Barua: I have been wait-
ing to be called. I am a member of
a party and I am not being called at
all. I walk out in protest.

Shri  Umanath  (Puddukkottai):
Please give g chance to the disciplined
people. (Interruption).

Shri Hem Barua: **

Shri Umanath (Puddukkottai):
What is the position? Will I be called,
Sir? I just want to know.

Shri Hem Barua:
with education.
am not called.

Mr. Chairman: 1 am sorry to say
that an e:perienced Parliamentarian
like Shri Hem Barua.... (Interrup-
tion)

An hon. Memper: Sir....

Mr. Chairman: Order, order. I know
how to deal with him.

Shri Hem Barua: **

Mr. Chairman: Order, order. Please
take your seat. (Interruption).

Shri Hem Barua: I am going out.
(Shri Hem Barua then left the House).

Mr, Chairman: The debate is going
on for the last two days. The Speaker
has made out a list and since the time
I occupied the Chair, I am trying to
accommodate as many as I can. After
all, the time at our disposal is not
much. Secondly, you have to keep in
view the majority of the members on
this side. 1 do not preclude the neces-
sity of calling them according to the
parties. It was Mr. Hem Barua who

5420

I am connected
I belong to a party. 1

**Expunged as ordered by The Chair.
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gave the chance to Mr. Kripalani and
I called Mr. Kripalani.

All that Mr. Hem Barua has said
against the Chair will be expunged.

Shri R. S. Pandey (Guna): You may
reduce the time from 10 to 5 minutes
for each member so that you can ac-
commodate more speakers.

Shri Umanath: I object to the reduc-
tion of time at this stage. I belong to
a group from which none has spoken.

Mr. Chairman: You will get your
time.

o TW wAET Wfgar : weae
agvey, 2 few ag feeet tavafaerem
*F g faandt s+ ¥ {@r #7 fag 71w |
I FT THEHT GeH FAN | IA FT FTTT
qr f fxeeft F TR 7 23417 g9 A
Hqr@Ear agd ay | HF A A |
9FE gu IEET, M, IAT WA AT
o & fadffg sfras e & &

st W (FrNE) CowEr SRW F
)

To TR AAET oAy : 37 &1
wwewT g1 A@ @7 § 1 Al agd o
@ § 1 Iz aeET wE fx dfaweie
adt FT A % W7 FL AT a1 WEA F
g 7 & avEE g afwwi e &
¥y ® agardt & M7 fas F fava-
faqrera & famnfiqat #1 gamaa 9wt 57
* 39 % g &7 &1 & 1 at fawmw a7
w1 waT gz @ f5 ag gfwn avee,
s wT esernfiar Y gfwn &,
i #1 gfam Y | TH) T ¥ oW T
ST qTE I ¥ B A F A TR AT A
wigd gwiy A9 g2 4, s for,
qepey faqrdt AT OEwET @Al
AN wad wod favafaar afri &
- gamfr @ TF § IT R AT § T
C T AR ®A F wrage frwery
#v fr mar | mwwar g fR Om
wzgra W7 faeary &7 A wifiw o
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FTH Y wH AT A g f& famwr
Favady § fawwnT &9t €1, <9 w1
AT T Y 7@ W | UF a7 F§ (7 G
T, {7 ZAN AT AATEHE AT AT
2, q9 ¥ wEw® 97T F q1F, g 7T,
a7 T wifaT 7 fau1 97 ga qgat
& € ST A R T wmd avy ag g
oI AT & QT { AWT S 5§ FE
el A WL § | Ww A g1 9
ag gt fzw1 gar ¢, tew wai &
¢, @ F a1 § A qw Ay
wraaT 7Y & | W w7 qrever faat
AT 7 § TH G FT AGAT GAT IS 7
a7 e fawfaem o) 8w &
wet g a1 awar afsq qfagi & w=F
azfaat der g &7 Y MT & 7gi vt
oy svart A1 AT F U ETAT A,
safay Al fs ag 39 7w 7@ § afew
e NFT WY AT W T AT
farerT a7 qaa & @1 faofadi & femnn
T T gHT QA1 ) ¥@ g § A
T g T § | vY gfr § A T
Ferfar § M7 9% qldws #
aftern® fawes &, fwft WY o o &
zg wfawa & sarer advemsit & Ao
7 faendt o FEY frar w33

17.10 hrs.

[SHRI SONAVANE in the chair]

gt ox war 3w &, sgi awa gfam
217 38 ¥ W sfus faadt do gon #39
g arary? g faenfad) ¥ e
FE & 37 fog aE@ 31 O T ?
gAY FgTa *, THF I 9§ W fHT
o G FTAY | WA FH KT ITHY G
97 43 g, a7 aww § Wy f& A1 g
A §Y T Y, AE O G W)
I g ¥ tauriegi & @@ OFF,
@i ¥, st gEiFt MARE |
w1y farafamag Mo €@ ATAT
&1 war favafaaom £ 1 18 99 €N
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8 g7 et agi 93 937 4, /1T am
#r mardy a3 wE, FA foar @17
%= agd o 7Y 2, AfwT agt ma ot
taerfagi & dear 8 go1T ¥ | AT FF
arETe afva T fagisea v ard @ ar &4y,
afea ww ¥ w7 Fron favafaamy §
afvane fagom aga 513 ¥ fFar gan
g #@gi a7 &t 9z 95 a3 §, e
AT 3, g0 a0 gt § ' A
T qE qE ATHEGT G AT WA FTAH
favafaaierm & o ¥ 95 25 g7 d-al
faentfasi &Y @1 | for 7 wg7 4 e
zx @zt wAY fory 73 g & 1w forerr
&7 gl & gwrt wfrew, tzarg e
¥, dartaw 7 F sgmer wiwE oA
FT | 331 g1 a5 ww Aiv
g FT A ardt § nF gy & N8
20 ¥ 25 faadt #1faw A7 favg-
fagrm 7 foem @1d &, 9@ 1% g
M 48 safaa gt § faarfagi
FY wEEzy ST 1 E & AT 4 AT

AT T AT 7 g A e e

‘¥ o g1 273 faardt Frfaw M fare-

fremer #Y foem a &1 St wda
FITFAMTTE, IT F1 AT T
TATHI, A A9G & I M7 F
Al | w7 g9 A ST HA 97 4T
AT T, ®A FAFIT AT TOAT |

20 @1 ¥ fanfagi w7 am ¥z
T, TAT-AIGTAT JT Q@17 HAT &7,
qra § UF g1 A AT Ay £ e
aRA N7 9T Teq 7 F Kga &
g ¥ g TR ANTNA A A9
I 7 &f ;T A 5 77 19, e
o #G A, qfe e gy T,
gregfas s P feani s@ww F1
w7, g1 77 g ¢ A e pwata
IETHAT EAT W AA gH ag LFAA I8
w g aft qER, aRtTER, aw-
Arfrw fagral & Fav T=t =Yy faAww
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o g W o fiwd 20 avt ¥ g
YT, aY OHY A A Y, ¥fwew T
W@, qaTEe AT A |

oI ®Aafa wagfa ) )@ § A
wF ¥ faod gr § 1 o A
s §, @ o &, AT w4 ¥ A ot
G AT T 1 Y g8 T & FAwe
T 9T, OF gAY et qTHen agt
G TH qAT, ITHT LA Wi aF @1,
gew 5 &= @ &, a7 fawnr ¥ wmar
ff A FaT g @ A @Ay
81 TP fs Wl gw aowe
I, g G FAH, G AT a9 T
ITRY, TH g FT R AE G W,
fream< dam gt AT S T

It qg § WX " g -
T @ F1 AFE), WR A /T ART
FAAT &, & TAHT AT q7F A F@T,
I w9 g1 @ 719 97 R ¥ wRY
AR T AR, 7T FEY T FT TF AT
qT FF § dY wraw owar § i &% f
wame #7 ¢ ¢ e fow ag & Fray
IV AT, T@ T I & H1eX 9941y
&, f daa Sor FTEt 9T I wT I
qiAY WX F9E IF 77 frear g—— A
vt wgiea, wifaT ag A9AE g1 ¥
T AT AEY | WIS A AHA AT WA
qYér aga av w1 W §, i sy
Y wré &, weiY &) wgfeat da & AgY
wré & &g o wray, wfeai, e
sfr a®, zfraw w7 efzawd
Tgd ATA W W@, am an
¥ wefear smr o & et
T fa¥ w39 & wiaw fv o
3IT F1 g7 € 5 I fage v ==,
foreraT A &1 drere @Y, T @Y, W
aEfrai F1 wrew oAt FEet o Ot &
f& it 7 it ag won w2W
% ¥ W qga Jqn ww T fr Wl A
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T o wife & T H Ao o, o
T & fr g 2wt # gar an, aw av
ATAAT AR SaTeT fars ST o

18 TaET F AR FAAT W ey
oo 397, F faedt o feand) gt &
T ¥ g1 &, 3w 1 Y gu, Afew
=9 & ar4 &Y ag W4T 97 fF qeeT 3w an
@1 AR o fom it & e o A%
N a7 AT ared et @, § gAY
Feal AwAT § fF wra w1 gaew
fow felt 9 &% fro @), W g3
SUTAT AT T, AR qavs feard w9
F7AT &, MR AEr Fagre ¥ fare
T 8, A OF ata § g o) i
¥ am qg T E Wk Ay § e
737 2t w1 & A # anwa § R oo
g7 3w faze @ ==t S, @
faamdt, @m femra, s gfcmw, wn
sfaata M7 aar W, 3¢ avwd
T O AEY T WL IF a9 T fAedy
& faardy ¥ Y T % 1 T

# o0 & gAA @ oF faee
F A # TQuT B (TS) B @
Z argan g, fomdt @ faamdt o
aE A &1 T A, g F Ry W q
TF &1 v, fqe 9y 223, I 274
a1 foan o A7 qg Y T

st famee ofiw (SReTgR)
L 1 A T 9T ¢

o T wAEC Wfem TR
1A Nfsu. —aweea ara § 1% 3 FE
fayr 2 §-—guTr aa F& GUT FQ
1 FH 241 F 279 %7 fomr m,
aq fF ..

Mr. Chairman: The hon. Member
will try to conclude now. His time
is up.
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=Y oo ATo fawrswTe (ifrgr):
T P AT A § )

To I wAgT  wfgar - wrd
TE FT T/ GAT 2 —A Ty AU F
R F 7 ¥ §IT F 2 X @
AT AT E

Mr. Chairman: It is not necessary.

Mo TR AAFT gy : a8 77
FEA § @A ARA g W
=YY 3F &) AT A @IE, w1 & fom
W1 75 fram qam o

Mr, Chairman: All right. Let it be
placed on the ‘Table. :

o W AAET wfgar -

# =7

The Minister of Information and
Broadcasting (Shri Raj Bahadur):
About this paper may I say that this

.should be shown to us before it is made

a part of the record?

Mr. Chairman: Yes.

Mo TW RAET Afg - avg @
TSt T T 1 TR & AT
HETT HUAT TAT W FAA F A
s 77 ¥4y ¥ fag a1 ooy & fao
Tz faar v §—ar SWT I T T

¥ omr ¢ 99 # 98 qa} § 5 Fawar
favafaarrera & wfafzse w1e1 & fag a<
PR A AWF L CF acwa) “agut
g e & fr ;.

favataareg  wfafEer #1897
g Fg T ATGH

FEd T T Tgy A€ AW
fF 1t '
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wTaT gva foar & & gragy fawr
N w1 & ww fw o

W A w ¥ g foar ¥ graer
99 ¥ quAr ATHT B hw frar 0 A
wAEqT T oaET gy s & 1 famdt
Y warar gar &, wifeq &, sowfaa &
ag o T & fF et woen faw ¥
I FT TG | a8 FTAAT ALY FR W
faam &, weamF &, vl ¥ AT A 9T
WA gy fw
@ 37 T@AT § R O a7 OF wimaaTd
¥ ggr Teeafy oY wEE AN S E,
grvafz ¥ qrr & A7 g aEE
FY far feedt ooy & e &7 &
Ty Wt fear amar @, @ IHaT
qrq W oarn & omEI A ag
A, L TF @ AT & AT AGY |

Shri Raj Bahadur: It is only a politi-
cal speech; nothing relevant to the
subjeot.

Mo TM HAET Wifgar :  T¥ o1-
safy GqY Gy g1 € ¢ fF @odr &
RS §, AT 98 FER W
AT Y QS w1 T feet ®
qiz F TQT A AT AT ATEAT &
fom #7 wa A€ gaT< dwa T § 19 T
& wretra fir e s €Y ar e
A &, AT F WY 7g AT a5
99 W | WIA B A a@E A G
T S W, TETEd & T Ay
A3 FIS FT TF TGT AT T o &
ST O R F AT FA GH | WA
a3 gu A & , s e s

Shri A. C. Guha (Barasat): Mr.
Chairman, Sir, the students unrest, as
indeed today, is a part of the general
unrest prevailing in the country.
Acharya Kripalani has put the major
portion of the responsibility and the

blame on the Congress Party, the rul-
ing party. I also agree with him that

ang other
disturbances (M.)
being the ruling party, this Party is
responsible for whatever happens in
the country. But he should not forget
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that other parties also have made
much contribution in creating this
general feeling of unrest. It is not

only the failure and the laps of the
Congress Party or of the Government
which have created this general sense
of unrest in the country but it is aiso
the contribution of other political par-
ties which took advantage of some of
the conditions inevitably connected
with the developing socicty. They
have taken advantage of those condi-
tions and they have created a sense of
unrest and uncasiness in the country
and the law’essness and the defiance
of the authority.

It has been said that politics has
been introduced into education. 1 be-
long to a generation in which students
took active part in politics. But even
then it was never a habil with us to
encourage or to indulge in defiance of
the academic authority. We were en-
couraged to defy the authority of a
foreign and an alien rule, an irremov-
able foreign rule; but we were always
obed nt to the academic authority. to

our (cachers, the principals and the
professors.
Acharya Kripalanj said one thing

which I also endorse that every move-
ment has with it some educational re-
form movement connected. All
through, starting from Raja Rammo-
han Roy, Vidya Sagar and others,
there have been educational move-
ments. Within my own living memory.
with the partition of Bengal and the
swadeshi movement of 1908, there was
the Dawn Society Movement initiated
by Satish Chandra Mukerjee. The
Dawn Society was a pioneering mo-
vement, an educational reformist mo-
vement, and Satish Chandra Mukeriec,
who was adored and respected by Dr.
Rajendra Prasad to the last day of his
life as his Guru, guide and philosopher.
That was educational philosopher be-
hind the political movement which
was initiated in Bengal in 1805 and
1906, Then came Arabindo with the
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National Council of Education the
precusor of the present Jadavpur
University. And then with the Non-
Cooperation Movement, Gandhiji ini-
tiated a system of national education.
So every political movement had its
educational reformist counterpart.

Since Independence, we have ex-
panded education vastly; we have
paid more attention to expansion in
number and not so much attention to
quality. 1 deplore that. Gandhiji ini-
tiated a system of education, but we
have practically abandoned it. If basic
education of Gandhiji's ideas had been
the basis of primary education, then
I think the state of education now in
India or the student community in
India, would not have been so had.
Instead of taking Gandhiji's basic edu.
cation, the Government of India ac-
cepted the hybrid version, the Ser-
gent's variant of basic education,
which is neither this nor that

In the Third Plan, I think, there
has been an increase of about 20 new
universities and about 70 or 80 new
colleges or even more than that—I am
not sure of the number. The Educa-
tion Commission has given the full
list. You will find that whatever
money we have spent has been spent
most'y on higher education side in
universities and colleges and we have
ignored the base, i.e., the primary and
the secondary stages. Education begins
at the primarv stage. The number of
primary schools has gone up to more
than 5.00,000 out of about 5,60,000 vil-
lages that we have. That is, practically
all the villages have now been cover-
ed by primary schools. But if the Gov-
ernment of India think it proper to
hold an inquiry into the quality of pri-
mary education they will find that
many of these primary schools exist
more or 'ess in name. The teachers
there come very often at the end or
the beginning of the month to take
their salaries and on the other days of
the month they simoly sien the Re-
gister and do not take anv care for
edueation of children: so the rot starts
at that stage.
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Then in the secondary stage also, we
have not given any attention to the
teachur-student ratio. Recently there
has been some increase in the remu-
neration of secondary-school teachers,
particularly in West Bengal. So long
the education line was considered to
be the refuge of the rejects from all
other avenues of life. That should not
have been so.

We give so much emphasis now on
training of teachers. It is necessary,
but this training ghould not be of a
mechanical sort. This training should
have some spiritual value, this train-
ing should be towards inculcating a
new outlook, But it is not so. We have
to give a new outlook to the teacher-
trainees in the training school. But
what is done now? They are taught
some psychology and are given some
training in guidance, or some other
things, but there is nothing about
creating a new outlook among the
tenchers or students.

The students have been indulging in
all sorts of things. The Education
Commission has deplored some of* the
incidents and we all know what they
have been doing. They indulge in
teasing girls, burning buses, ticketless

travelling, rushing into the cinema
houses, crashing the cinema houses
because they are not given conces-
sions, .and all sorts of things. Even

petty bickerings about payment to a
shoe-polish boy or payment to a dri-
ver have led to widespread disorder
and riots created by the students.
These are not things which you can
expec! of the students. At present, as
T have said. it is a part of lawlessness
and deflance of authority and as such,
it has to be tackled as a law and order
nroblem, What was done by the Cent-
ral Government on the 18th Novem-
her T think. deserves to receive the
recognition and abppreciation of the
citizens of the countrv, not onlv bhe-
cause thev have preserveq the law
and order of the city and saved the
citizens froin disorder and chaos, but
also because they have been ahle ta
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save the students from some
unhealthy and anti-social activities
which might also have done them
physical harm. So that is a good thing
Government have done and for that
they should have our gratefulness.

rowdy,

Mr. Chairman: His time is up.

Shri A. C. Guha: I will take two or
three minutes more.

Mr. Chairman: I would make an
appeal to hon. Members. There are so
many members who want to speak. If
everyone takes two or three minutes
more, others will be cut out. Let him
p'ease conclude in a minute.

Shri A. C. Guha: When it has de-
generated into a law and order prob-
lem, it has to be tackled as such. So
the police have to be called and when-
ever the police are called. it is quite
likely that they indulge in some ex-
cesses. It is in the very nature of
their work and duty. But it should be
remembered that they are not the first
violators of the sanctity of the edu-
cational institutions and they should
not be condemned for that. If the
Vice-Chance'lor is gheraoed, if a cer-
tain professor or lecturer is menaced,
and they eall for the nolice for help
to rescue him, and if for coming to
such help the police are condemned on
the praund that they have entered
into the educational institutions or
have committed some excesses. T
think this is not fair to the police.
They are also human beings; they also
deserve fair treatment from the pub-
lie.

It is the charge of the educational
authorities to see that the students
under them do not violate the sanctity
of the educational institutions and do
not use those institutions as sanctua-
ries for indulging in anti-social acti-
vities or for taking refuge in those in-
stitntions after havine indulmeq in
such anti-social activities If thev can
ensure that. then only they can ask
the oolice not to enter the educational
institutions. The first concern is that
the educational institutions should not
be used as sanctuaries for anti-social
activities,
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Lastly, one word. There have been
so many Education Commissions, the
Radhakrishnan Commission, the Muda-
liar Commission anq now the Kothari
Commission. 1 think not even 25 per
cent of the recommendations of the
first two Commissions -have been im-
plemented. Now the Kothari Commis-
sion have sumitied a voluminous re-
port. I do not know in how many
decades the Government of India or
India as a nation will develop the
necessary resources to implement
those recommendations. It is only
creating false hopes in the minds of
students and the teachers that they
will get all these things. The teachers
and students should realise that they
have to confine their demands tg the

-resources available within the country.

The students are the future creators
of our history. We should treat them
with - generosity, imagination and
kindness, but they should also behave
with a sense of responsibility to the
nation. This should be observed both
by the teachers and by the students.

Mr Chairman: T would like to put
a pronosal before the House as we
have to conclude at 6 P.M. If Members
are prepared to sit late and are pre-
nared to keep quorum I am prepared
to sit 1ate. Also all the arguments have
been exhausted now. So flve minutes
tn a Member should do. I would ring
the bell at the 5th minute.

Shri Umanath: Ten minutes.

Shri A. N. Vidyalankar: This is very
unfair.

Shri M. R. Krishna: Some of us

want only flrve minutes.

Mr. Chairman: T know hon. Memb-
er¢ are intelligent and have a fund of
information to put forth with facts
and fieures. All the same, the clock is
running fast. So I would request them
to take only five minutes each, (Inter-
ruptions). Please sit down. I will give
time. 1 am prepared to sit late.
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oft gt oy wEET (2 AT
I B Fq JAET w17 7

ot wiere W dow o AEE At
TR T T A § —

awmafe W@ ;= & g A1 @
| I |

=Y wiwre orw doar © gEd qrEt
FHAA Y AT TEf FY g
Ty Wt Agl &

Mr. Chairman: I will try to accom-
modate the parties who have not been
giver& time.

Shri Umanath: In analysing the re-
cent student  unrest, its nature and
cause some of my friends posed the
question  as if something has gone
wrong with the students, or that there
is some sort of frustration among
the students, or there is some sort of
aberration in their minds or some de-
jection in life. This sort of explanation
is going on in the country as well as
in this House from some hon. friends.

1 do not accept that position. In
being against that assessment it may
be 1 am not nearer many of my friends
here, but T am convinced that I am
nearer the vast masses of the people
and the student community outside.
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What has actually happened, and
what is happening today is this. Dur-
ing the independence movement the
student community as such participat-
ed in it, and they had a great contri-
bution 10 make. After securing inde-
pendence. the student community
thought that now that they had se-
cured independence, the question of
their academic rights, the question of
their cducation, the question of their
democratic liberties, all those things
would be taken care of by the na-
tional leadership. With that confidence
in the national leadership they went
into oblivion, they were not in such
movements as we sec today, but with
the experience of the past 20 years
they have come to the conclusion that
if this position is left to the national
leadership. ..

Wt gew wx wmEm ATt
e, & soaY spEedr AEa §
TAAT SEDT MV A 7T AfET mET
¥ qugfr A% & )

Mr. Chairman: The Bell is being
rung.... There is no quorum. The
Bell may be rung again. ... Still there
is no quorum. The House stands ad-
journed.

17.44 hrs.

The Lok Sabha then adiourned till
Eleven of the Clock on Friday, Nov-
ember 25, 1966/Agrahayana 4, 1888
(Saka).
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